SCHEDULE | - FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF DCS BPO PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON DCS BPO PRIVATE LIMITED
2. | DATE OF INCORPORATION OF CORPORATE 09/01/2003
PERSON
3. | AUTHORITY UNDER WHICH CORPORATE REGISTRAR OF COMPANIES- CHENNAI
PERSON IS INCORPORATED/ REGISTERED
4, | CORPORATE IDENTITY NUMBER OF U72200TN2003PTC0O50166
CORPORATE PERSON
5. | ADDRESS OF THE REGISTERED OFFICE AND NO.1, 15TH CROSS STREET, SHASTRI NAGAR,
PRINCIPAL OFFICE (IF ANY) OF CORPORATE ADAYAR, CHENNAI- 600020, TAMIL NADU.
PERSON
6. | LIQUIDATION COMMENCEMENT DATE OF 15T JUNE 2022
CORPORATE PERSON
7. | NAME, ADDRESS, EMAIL ADDRESS, MR.M.D.SELVARAJ
TELEPHONE NUMBER AND THE REGISTRATION | 35, MAYFLOWER AVENUE, BEHIND SENTHIL
NUMBER OF THE LIQUIDATOR NAGAR, SOWRIPALAYAM ROAD, COIMBATORE
- 641028
EMAIL: mds@mdsservices.in
PHONE : 0422-2318780, 0422-2316755
MOBILE : +919894030535
REGISTRATION NUMBER: IBBI/IPA-
N00080/2017-18/10211
8. | LAST DATE FOR SUBMISSION OF CLAIMS 15T JULY 2022

Notice is hereby given that the DCS BPO Private Limited has commenced voluntary liquidation on 1*
June 2022.

The stakeholders of DCS BPO Private Limited are hereby called upon to submit a proof of their claims,
on or before 1% July 2022, to the liquidator at the address mentioned against item 7. The proof of
claims is to be submitted by way of the following specified forms;

Form B - Claim by Operational Creditors

Form C - Claim by Financial Creditors

Form D - Claims by Workmen and Employees

Form E — Claims by Authorised Representatives of Workmen and Employees
Form F - Claims by other Stakeholders

The financial creditors shall submit their proof of claims by electronic means only on the Email address
mentioned against item 7. All other stakeholders may submit the proof of claims in person, by post or
by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. The aforesaid Forms are
available on the website www.ibbi.gov.in of Insolvency and Bankruptcy Board of India.

MO . w ks e
Date : 3" June 2022 M.D.Selvaraj
Place: Coimbatore Liquidator

Reg. No.: IBBI/IPA-N00080/2017-18/10211
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B o CIN: L24299KL1943PLC001192 | Regd. Office: 28/2917, Aiswarya,
das 39T 3ijﬁl GP ROAD BHANCH _ ooa TCM lIMITED Ponneth Temple Road,Shanthi Nagar, Kadavanthra, Cochin - 682020
g 2 Y A9 No.105, GP Rd, Anna Salai, Royapettah, Chennai,
oisiaie Tamil Nadu 600002. Ph: 044-28601285, 28600417
Mail : DBMOUN@bankofbaroda.com
CONSULTDATED STANDALUNE
.:rrespunun:itrs—rem tottate —Yearto-date—
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES Rllo Particulars Quarter ended rlﬁonths ende inrl figures for the hbffr’és for the 0§|1a_r(t]e3r_§(r]|tzlgd |l1'10nths endedin| figures for the | figures for the
APPENDIX- 1V-A [See provisa to Rule 6 (2) & 8 (6)] S32022 | hepreolsyeat yearended” | | brevousyear ‘"%%t%ve:?z"az%eaj e e | ool S
E-Auction Sale Notice for Sale of Immovable Asseis under the Securitization and Reconstruction of Financial Asseis and Enlprcement . o P L L PR .
of Security Interest Acl, 2002 read with provision to Rule 8{6) & 6{2) of the Securily Inferest (Enforcement) Rules, 2002, Audited Audited Audited Audited Audited Audited Audited Audited——

Motice is hereby given to the public in general and in parficular to the Borrower (s), Mortgagor () and Guarantor (s) that T Saleof Products 135763 28044 35545 425700 135763 28044 345767 425700

the below described immaovable property mortgaged/charged to the Securad Creditor, possession of which has been 9—1-Othertncome 5058 38-20 8852 12345 5058 3820 88-25 12345

taken by the Authorised Officer of Bank of Baroda, Secured Creditor, will be sold on “As is where is”, “As is what is™, and 3 Fotattnc R —— ha o - anar ton o4 PP | [ Eanar

“Whatever there is™ “Without recourse” basis for recovery of dues in below mentioned account/s. The details of = o S it e oo e oo OOe T

Borrower/s/ Mortgagor! Guarantor/s/ Secured Asset/s/ Dues/Reserve Prica/e-Auction date & Time, EMD and Bid Incraase 4 Expenses

Amount are mentioned balow a)-Gost-of-material-constumed

Name & Adros of Boowers | Guarartr Worgagurs : () W Mahoswaran (Borawer), 3321 R i o o 600 B D004 000 A4

Ammapfappan L-EIFIE. HD}'EDE“ﬂh, EhEﬂ na|.14l ‘E‘} Mmlmlshauhi F'iﬁ :Hurmwﬂ r}' E'E.I'E! Ammawappﬂn LEH'E, €ronanges ininventories-of-finished yuuuo work-in progress and-stock-in-trade J0.09 (oU.2T) I (9U00) 99709 (U7 1o (90°00)

Fﬁﬂyﬂpﬂﬁﬂh. Chennai-14; :3} Hr.E.MﬂgESh {Bn"n“gr}l a8 Ammﬁi}'ﬂﬂﬂ'ﬂﬂ Lang, Hwaﬂeﬂahl Chennai-14; djEmptoyee benefitsexpenses 32:05 4207 +70-61 727 1654 22-67 5266 5596

(4) Mrs.Bharathi.M (Guarantor), 38/21 Ammaiyappan Lane, Royapettah, Chennai-14. €) Depreciatiom & Amortisatiomexpense 14759 165 1730 3:09 11 075 379 219

Tﬂial D“EE :‘HE.EE Ej,m}g as nn 31'”-5‘?&22 5 T) Finance COSIT U. 1Y = U.40 - U.To - U.20
‘ plus interest and other hhames thereon from 01-06-2022 ] ‘ Status of Possession : E'.I'mlllllH: g) Uther expenses 161.06 190.74 046.03 219.09 171.97 139.99 270.91 186.39

Detailed description of the immovable property: Mrs.Bharathi.M and Mr. M.Maheswaran (Joint Owners) : 7 "eri LO' o D;me . I°:I°';' ‘;i‘o‘lo ;;::Z 0;;12 T‘I’;;T °'I_":Z T:;:T TT:;

SCHEDULE OF PROPERTY : All that part and parcel of Northern portion of house(Super built up area as per site in LTSS o Lo Sol ool ' R ' ey '

grnund floor: 1190.75 Sq fi), ground and premises at no 4 (Old No 25) as per Patta Municipal Door No 38/21, LB | e ki - )

achaiappa Naicken street also known as Ammaiappa Mudali Lane, Royapettah, Chennal 600 014 situated in 05 a) Current Tax - 18:60 - 16:00 18:00 1666

No 350 R.5 No 97, C.C No 1450, measuring North to South: 30 Feet, East to West: 68 Feet, in all measuring an by Deferred Tax 0:21 (0-89) 0:21 (0-89) : : = -

area of 2040 sq.ft Bounded on the Morth by: Kottivakkam anamamy Pillai's House and site, On the East tr].f 7| Profit/(LoSS) Tor the period (157471) (52.50) (330°1T) 11,84 (T17:91) (10796) (148741) 9824

Patchaiappa Naicken Street also known as Ammaiyappa Mudali street, On the South by: Late Mr.G.Madhavan's 5 OTRER CONPRERENSIVE TNCONIE

other property, On the West by: House in 5.N0.96 and lying within the registration Sub-district Joint | and District

3 a) Net changes in fair vales of investments carried at fair value through OCI-Gain/(Loss)
Chennai Gentral. ..
- = - = = J 10tdl LOmprenensive Income - - - - - - - -
| RESERVE PRICE 7 1,79,10,000/- J§=11 ¥ 17,91,000/- | BID INCREMENT AMOUNT PG vE ~EAMIMGS Per Cquty Stare (EPS) ( NOMmiTar Vaie of SfTare RS 10 (1) Barse (4763) (1°52] (9770 035 (347) (0°32) @37 289
(2) Diluted (4-63) (1-52) (9°70) 035 (347) (0-32) 437 2:89
TUFR 23.06.2022 at 2 pmto 6 pm:
OF E-AUCTION : . Ly . s . : NOTE. TNE aDOVE IS an extract of te detailed Tormat 0 Quarteny consondated rinancial Resums med Wit e Stock EXChange under Reguiation 33 0f the SEBI { LISung 0DNgations and DISCIOSUre RequITements ) Reguiations, 2015. The 1ull format of te
@ with unlimited auto extension of 5 minutes each, till sale is concluded quarterly Results are available on the Stock Exchange websites www temlimited.in -
On Behalf of Board of Directors

LTI ECR R (TN 16.06.2022 (Time 2.00 PM 1o 6.00 PM) 30-05-2022 O e

For detailed terms and conditions of sale, please refer to the link provided in hitps://www.bankofbaroda.in/ Emakulam Managing Director

e-auction.htm and https:/ibapi.in. Also, prospective bidders may contact the authonzed officer Mr.V.Raj Shekhar

on Mobila No, 95873 11198

Date : 01.06.2022, Authorised Officer, Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B,

Place: Chennai BANK OF BARDDA JANA SMALL FINANCE BANK "Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park, Challaghatta,

- Bangalore-560071. Regional Office: Divyashree Chambers, #11, O'Shaughnessy

SAGEE BUw - Big vow MEROUSERD i (A scheduled commercial bank] Road, 5th Floor, "A" Wing, Off Langford Road, Shanthi Nagar, Bengaluru-560025
v -‘} wb ugrss$ waafli sodgrf i,

aac’  gpumd - apensnd aicuih - apern wrecLib (e A Subng) DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002.

B Sne0 UGS srafl Moy B0 02062022 . . i . . . :

Bt Mo ST AR AL BETrass, (o Limed waat s S sanma Lanfe SrLADED S Crme i Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors have availed loans from Jana Small Finance Bank Limited, by mortgaging your immovable properties.
pen muinp Sgpeeecsd sy phus piband Sts Gemichipey. gl Spbdmemng gemgh o e ped oeiie Consequent to default committed by you all, your loan account has been classified as Non performing Asset, whereas Jana Small Finance Bank Limited being a secured creditor under the Act, and in
oAt s R P AeaEeTn L eerarel s s e eptGnfes o (Rssrmany Sn e s L @ Lomeasl cenfn st ; . - ) . . . i
mmﬁlmﬂﬂm g My ReL 6 et 79 e %:hmt exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest (Enforcement) Rules 2002, issued Demand notice calling upon the Borrower's/
MMmﬁmmﬂmWEuﬂm ,m.u; mﬂm.wﬂwm Bk mmﬂmumu;” Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amount mentioned in the notices with future interest thereon within 60 days from the date of notice, but the notices could
L Lo ol g SR Cpsama Mm“':.'-."-ﬂ ﬁL:-'H-'H'"‘LﬂF humﬁm-::‘ not be served on some of them for various reasons.

B s et o . . " PR—— _ Name of Borrower/ Date of NPA &

o g i gt el Lot = hsT i ﬁ; Co-Borrower/ Lgaiio,::c:rl:‘r;tuﬂ? ' Details of the Security to be enforced Demand if;rgzu?tasl,)lcl)?\
o B Guarantor/ Mortgagor Notice date '
10 B il L i wEn i Bl a 57 L Pz [EE P = -

; ﬂ;ﬁﬁiﬁmmuﬁwmm kgt oty GST = 1 Loan Account No Schedule-ll - Details of Secured Assets - Mortgaged Immovable Property: All that Piece and parcel of Date of NPA:| Rs.15,23,603.88 (Rupees
B GELEAAT NI oS Ly sl (B St g o] ar e i G i e Gl (g Siand 1) Mr. Uthayvakumar M. ‘| ‘property in Krishnagiri District, Krishnagiri Registration District, Kelamangalam Sub Registration District{ 08/02/2022 | Fifteen Lakh Twenty Three
L L e bndal ol g s i it [ abling: (Riuag Gaa w1l 1 Ciggna o [=F] B ) aya uma ’ 48029420000086 g .

PR e g STl o g b o R g o 2) Mrs. V. Shobha T Loan Amount | Hosur Taluk, Onnalvadi Village, Sy.No.617/1, Dry Ext. Hec.0.5.05, Asst. Rs.1.26np & No.617/1, Dry Ext;  Demand Thousand Six Hundred
e i rs. V. shobha 1. Hec.0.7.24, Asst. Rs.0.55np, 814 sq.ft. Plot No.18A bounded on: East by: Survey No.617/2 Land, West Notice Date: | Three and Eighty Eight paisg
oo i 2 ER R Gl e n e SO R A AT S hlare, P s wLEdnb e FRund sapfs . - ! ’ ,
L TR i eors el agas Rs.14,33,4921- | /- Plot No.18, North by: 20 ft. road, South by: Plot No.16. 15/03/2022 |  only) as of 06-03-2022

EAST COAST RAILWAY SCHEDULE | 2 Schedule-T - Details of Secured Assets - Morfgaged Immovable Property: Al that piece and parcel o

the immovable property bearing Tn Krishnagiri District, Krishnagiri, Registration District, Shoolagiri Sub I
Tender Notice No. WAT-TRS-OT-03-2022-23 FORM A f) Wis. H. M. .| oan Account No.| Registration District, Shoolagii Taluk, Shoolagir Vilage, in Survey No.58/2A1, Dry Ext. Hec. 1.56.0 land i Darcoof NEL| - Rs.89,13,80103 (Rupces
Mame of the work: [SVEZORITE RG] PUBLIC ANNOUNCEMENT Furnitures #4, 31688640000195 | Sub Division Sy. No.58/2A1A, Dry Ext. Hec.1.39.5, Asst.Rs.4.74 bounded by: East: Land belongs to Demand 'Il'%ogsamjeEiaht Hl?rl: dr%%n
PAINT) PAINTING FOR ELECTRIC {Regulation 14 of tlhe Inﬁql'-.r:-]nc,y and Earﬂ-xrug:nt.r.g,.I Board of India 2) Mr. Aslambasha, Loan Amount | Murali, West: In the same Survey Number Remaining land, North: 18-20 feet common Road, South: Buria Notice Date: | One and Ninetg Three paise
LOCOMOTIVES FOR A PERIOD OF TWO (Voluntary Liguidation Process) Regulations, 2017} 3) Mrs. A. Reegana Rs.90,00,000/- | Ground. Within these boundaries measuring: East to West: 18 feet, North to South: 40 fbet. Totally meas- 1 9/05/2022' as of 19365 2022p
{02) YEARS AT ELECTRIC LOCO SHED FOR THE ATTENTION OF THE STAKEHOLDERS OF uring an extent of 720 Sq.feet land with RCC house. The Property comes under Village Panchayat limits of e
VISAKHAPATNAM. DCS BPO PRIVATE LIMITED Shoolagiri and Union Council of Shoolagiri. The property comes under new sub division Sy.No.58/48.
LLACEIEITIER 71,01,87.641.05, EMD: | | 1 |NAME OF CORPORATE PERSON DCS BPO PRIVATE LIMITED Nofice s therefore given to the Borrower/ Co-Borrower/ Guarantor & Morigagor as mentioned in Column No.2, calling upon them to make payment of the aggregate amount as shown in column No.6, agains
%1,00,300/- Cost of Tender Form: T3.800- | I™ T o6 oF INCORPORATION OF 09/01/2003 all the respective Borrower/ Co-Borrower within 60 days of Publication of this notice as the said amount is found payable in relation to the respective loan account as on the date shown in Column No.6. It is
Cam . o Farmdnftha‘rwﬂaam CORPORATE PERSOMN made clear that if the aggregate amount together with future interest and other amounts which may become payable till the date of payment, is not paid, Jana Small Finance Bank Limited shall be constrained
Date & time of Tender Closing: jililelipe 3. | AUTHORITY UNDER WHICH REGISTRAR OF to take appropriate action for enforcement of security interest upon properties as described in Column No.4. Please note that this publication is made without prejudice to such rights and remedies as are avail{
at 1500 hrs. CORPORATE PERSOM 15 COMPANIES- CHENNAI able to Jana Small Finance Bank Limited against the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors of the said financials under the law, you are further requested to note that as per section 13(13) of
Complela details & lender document will be INCORPORATED! REGISTERED the said act, you are restrained/prohibited from disposing of or dealing with the above security or transferring by way of sale, lease or otherwise of the secured asset without prior consent of Secured Creditor]
avadable a1 hitp-!! ireps. gov.in ' - . . . —

: & I;Lmin:al ;;::A:‘:Ex;‘;m (TRSY 4, |CORPORATE IDENTITY NUMBER OF | u72200TN2003PTCO50166 Date: 02.06.2022, Place: Krishnagiri d/- Authorised Officer, For Jana Small Finance Bank Limited

: CORPORATE PERSOM
PR-148/N/22-23] Visakhapatnam
5. [ADDRESS OF THE REGISTERED NO.1, 15TH CROSS STREET,
OFFICE AND PRINCIPAL OFFICE SHASTRI NAGAR, ADAYAR, BEFORE THE STATE CONSUMER :
EAST EOAST HAI LWAY (IF ANY) OF CORPORATE PERSON CHENMAI- GO0020, TAMIL NADL PU BLI C N OTI CE DISPUTES REDRESSAL A A}“S EAN |{ LTD B;E?hﬂl?;;pﬁgiari SE.-E'I E;Tgéliirg:iﬂ
: . 6. |LIQUIDATION COMMENCEMENT 1st JUNE 2022 Our client, is ntending to purchase all the part and COMMISSION . H,—,m.:.ig.dqg Park. MLIQLIHEE.':]I'I Road,
DATE OF CORPORATE PERSON parcel of immavatle property bearing ne 11, CHENNAI, TAMILNADU Airoli, Navi Mumbai - 400708,
———— SR, et serzr | |7 [NAME, ADDRESS, EMAIL ADDRESS, | MR.M.D SELVARAJ measuring to an extent of 2400 Sftalong with C.C.ND. 15 of 2013 Registered Office ; Axis Bank Lid., “Trishul® -3rd Floar, Opp. Samartheshwar
TELEPHOMNE NUMBER AND THE 15 MAYFLOWER AVENUE. BEHIND GRFF, SF of 2260 St sifusted in Ramakrishna Mr.Maduvegadde Omprakash, Temple, Near Law Garden, Ellisbridge, Ahmedabad -380006
WORKS FOR CONSTRUCTION OF REGISTRATION NUMBER OF THE | SENTHIL NAGAR, SOWRIPALAYAM STRVRA, RLWIG & (000 g LWL IOy U No.86, 15" Main. 17th Cross, Sree DEMAND NOTICE
FOURTH INTEGRATED PIT LINE OF 550 M LIQUIDATOR ROAD, COIMBATORE - 641028 e i e i Doy 1 aanplra Eyou [Under S. 13(2) of Securitisation and Reconstruction of Financial Assets
:I:[é E;E:?Egl? iﬂgﬂéﬁﬁ;‘hﬂ#ﬁ EMAIL: mds@mdsservices.in Stage, New Bel Road, Previously with in Mathileere E.al.'lg ﬂmrE:EEUUTE_ ' and Enforcement of Security Interest Act, 2002 (SARFAESI ACT) Read
Approx cost of the work: R REETE MOBILE : +813894030535 Bangalore, from the present owners, SRl R e P The account of the following Borrower with Axis Bank Ltd. has been classified
EMD: Z4,33,800/-, Completion Period of the REGISTRATION NUMBER: SRINIWAS & SMT CHANDAIKA, and they are the W5 as NPA, the Bank issued notice under 5. 13(2) of the SARFAES| Act on the
e 12 T ehe ot od 01 the IBEIIPA-NDIIA0I2047-18110241 abisalute owners and represents to our clisnt that 1. Chairman & Managing Director, dgltj&s mcnpuﬁd I::&Iu:-w.hln '-'Igwaﬂf the nnnl-ls%mrg; of notice Dhrll'| Iﬁsgt Rnnwr}
. - 2 . _—— e e e e e e e s T e e e e e o : n r P mﬂ' i le a I’EEE ﬂ E'Clll'i' mn.n E“-IE Dn-’l}wcm | ':l— mml's |I D agl:'rs
GG 7702022 | | 5 [LAST OATE FOR SUBMISSION OF CLAINS | 15t JULY 2022 e Stk Do wke el e e uarantors, i publc nolco 13 boing publishad fo formaton of ai
No manual offers sant by Posauner Faxar| | Metice s hereby given that the DCS BRO Private Limited has commencad valuntary liguidation cn RIS No.2, Kapoorthala Complex, o :f;cﬁﬁﬁfu;”;’,‘ﬂf‘;gg ﬁ“ﬁ,"{ﬂ“‘j,:ffgﬁ ek E?;t?,aﬂ?.,?ﬁ;
T w1 s st kR T The stakeholders of DCS BRO Privle Liils re hreby callsd upon o subrit a proof o her o b i B st 5 o date of publication of this Notice the amounts indicated below due on the dates
iatier héa:.' S e R Tne: Al G claims, on or befare 15t July 2022, o the Bquidator at the addrass marntionad agains! iem 7. The right, title ar imterest in the Schedule Praperty may = DDDDEI'[E F'Etl'l'_'.-""l fogethar with future interest al confractual rates, till the date of paymeant, under
ISl Tl 3. e .;:.;;r|5j|;ler.é.;| i oroof o Baimsis i B suberibad byway ol s folowing specHaifoms: file hisfherjtheir objections with the undersigned 2. Zonal Manager, the: loanfand cther agreements F.!I'Id documents executed by the concemed
shall be rejected summarily without ary Form B - Claim by Operational Craditors within FOURTEEM DAYS from fthis date. If no Sahar Prime City Ltd., 13, 14, 15 persons. As security for borrower's obligation under the said agreaments, the
iara Earn B Dbt EliancatCadios claim/objections isfare received within the said " e Ilg. LT respective asset shown against the name have been charged to Axis Bank
gt : - : : Shakthi Nagar, Outer Ring Road, Ltd. If the concemed Borrowers | Co-bomowers / Mortgagors | Guarantors
Complete  inf ion incleding e-tand Farm B - Claims by Woromen and Employees date, our client shall proceed with the purchase of i - orgag
i m,-ﬁl-Em ;;mﬂgn IT Uﬂirl';} g EII'I |1Er Farm E=Claims by Autharised Represenlabves of Workmen and Employess the Property, assuming that the Schedule Property Banaswadl, Bangaloru-560043. fails to make payment to Axis Bank Ltd. as aforesaid, then the Axis Bank
inﬂgﬁ;“p jF i .ifé:ei.:-len - HVE Fairm F - Clzims byother Siakehoidars et all il ascs Ay . Dpposite Party-2 Ltd. shall be entitled to exercise all or .*Ian;f of the rights mentioned under S
i = The financial craditors shall submit their proof of claims by aelectronic means only on the Email 3. Branch Manaoger 13(4) of the Act and the applicable Rules entirely at the risk of concemned
The tenderersibidders must have Cless-lil ger,

o i 5 addrazs menfianed agamsd itam 7. All ather stakaholders may submit ibe prood of claims in parsan SCHEDULE PROPERTY i 1 Borrowers / Co-borrowers / Mortgagors / Guarantors as to cost and
Digital Signature Cerfificate and must be i Balacd el ¥ gl el Sahara India, Sahara Prime Cit consequences. In terms of provisions mentioned in sub-section 13 of sec. 13 of
registered or IREPS portal. Only regisiersd by posi or by elactronic means. _ o Al that phece and parcel of the Immovable property Ltd.. 16. Rameswaram Road. (2nd i

; sk 3 i . = - . 1B, hameswara oad, the Act, all you shall not tranafer by way of sale, lease, or otherwize any of the
F Submission of false ar misleading proods of claim shall atiract panalfies. The aforasaid Farms ama ; : -
tendereriidder can participate on e-tendering, aviall bin i th welisile wws shhi o in i insoheacy and Bankruptey Boandol india hearing Ho.111 Ramakrishna Gardens, i the Greup Floar) T. Nagar, assel stated under security referred to in this notice without prior written
All relevant papers must have bo b= uploaded e 1 = : , Housing Layout farmed by Pr athamesh Apartmants Chennai-600007 consant of our Bank. As per the provision of the aforesaid act, Borrower /
at the I11I'EIT; of participating on e-tendering as > 4 s M.D.Selvaraj Co-operative Howsing Seciety Limited, in Opposite Party-3 Guarantor ara prohibitad from transferring the said assels. in any manner,
T IMFICHoN i ate : 3rd June 20 Ligquidator Rajamahal Vilas Extercion [l Stage, Bew Bel Road, el whather by way of sala, laase ele. Any contravention of the said provisions will
Mote: The prospective tenderers are| | Place : Coimbatore Reg. No.: IBEIIPA-NODD80/2017-18/10211 Previously with i Mathikers and Poormapura In the above complaint matter you render the concerned person liabla for punishmeant and jor penalty in
EL‘J‘#IBEL:J to revisit the website fiteen days - - Villages,Yeshwanthpura Hobli, Bangaloreds per are summaoned to appear first on accardance with SARFAES| Act. For more details the unserved written natices
befare the date “fd“”s'."ﬁ ”féﬁsdiﬂﬂtﬁé& any khatha praparty bearing Miuncipal new no 171 M 17-07-2014 and subsequently about may be collectad fram the undersigned.
Lol o A Bl L b ] No 4-T70-111) Measuring East to West 60 Feet and number of times reasonable :
Divisional Railway Manager (Engg.)/ EAST CUAET RAILWAY North to Sewth &0 Feet totally measuring aboul opportunity given and informed ﬂn-:;r::wwg:ﬁr:rﬁ;rm:fam Uutitanldnn;gsn.mcunt
PR-162/N/22-23 Sambalpur| | Tender Notice r;niﬁr.g:ﬂ!gﬁlggEFm}ﬂ-Iﬁm& 2400 Sq FY, slong with Geeund Flaar, First Floar and Lnruugh Hﬂgr E?US?EL S50 iﬂhr Mr Verner Vetho Legal HuIIErI T [IFtup-ees =
e : Second Floor of 2260 5% of Dwplex Housa. thereen dve Deen absented 10 appear DeETOre " AL A
The folkewing tenders have been uploaded on heandadia : Hon'ble Commission. The Hon'ble Deceased Rachita Gupta Velho, H No. | Crore Thirty Three Lakhs Eighly
HEFEHE THE gTﬁTE CONSUMER websila www.ireps.gov.in B ek N N et Commission also aordered to $ 1832, Sonar Bhat, Opp Wine Store| Four Thousand Eight Hundred
DISPUTES REDRESSAL 4L » NO. B1225441 ast by: Road, West by: Sibe Mo B, y: Site no ; - - Verem, Reis Magos Morth Goa- 403114 Eighty Five Only) amount as on
s (1) TENDER NO. 81225441 JEIH; T, Seuth by: Site Ha 10 SULSTIEL SERVISEGL-HONGE o And Also At ; Flat No 113, Tower!, On| 1311212021 (including _ interest
DESCRIPTION OF MATERIALS: BUS 28-04-2022. ks : .
CHENMAI, TAMILNADU TERMI TOR (4 Subramani.H The 11th Fir, In The Building Known As| applied il 13/12/2021  only)
C.C.ND. 15 of 2013 ERMINAL CONNECTOR (18 MM, I Kindly take notice that if you fail to "Pebble Bay" of NT| Layout, 1st Stage| plus  further  interest  {at
QUANTITY: 3460 NOS. 2z __ represent on your side next Magashettyhalli, MNear Dollars Colony| contractual rate of interest) From
Mr.Maduw&adde Omprakash, (2) TENDER NO. 81225469, JEEIE3 . No3 "Shree Sandhi adjourned date of 09-06-2022, RMV Club, Kasaba Hobli, North Taluka, | 1301212021 thereon il the date
No.86, 15" Main, 17th Cross, Sree DESCRIPTION OF MATERIALS: GPS BASED S TS, TiYRapOa L yae, before the Hon'ble Commission, the Karnataka Bangalore - 560084 of repayment of total dues,
Nanjundaswara Layout, JUMBOCLOCK, QUANTITY: §NOS. s e i complaint shall be decided ex-parte Power Home Vanilla Bre - Demand Notice : | Date of NPA :
J.P. Nagar, 5th Phase, WL 24.06.2022 [For SI. No. 1) and Mobile - F78076400 based on the merits of the PHRO18002691424 171212021 09/11/2021
BaRGaiere-aB00is. . 17.06.2022 (For §1. Ho. 2) Complaint. Details of Mortgaged Property : Flat No. 113, Tower 1, On The 11th Fir
..Gomplainant | | Closing Time: 1500 hrs. (for both Tenders) G.M. Shankar, Advocate In The Building Known As “Pebble Bay" of NTI Layoul, 18t Stage
-Vg- I Sr. Divisional Materials Manager/ Counsel for Complainant Magashettyhalli, Mear Dollars Colony RMV Club, Kasaba Hobli, Morth
x g 3 PR-154M/22.23 Khurda Road Taluka, Karnataka Bangalore - 560094 Admeasuring:- 2770 Sq. ft build up
éﬁﬁ:&r‘ggg‘e& EEIHE,[“[;M Director, araa along with Two Car Parkings Space No, 41 & 42 in the basemeant and

: L — commean amenities provided in schedule A property

Sahara India Centre, BEFORE THE HON’BLE
No.2, Kapoorthala Complex, MUNSIFF COURT Date : D3DE2022 Place : Airoli, Navi Mumbai Authorised Officer, Axis Bank Ltd.
Lucknow, UttarPradesh- 226024,
' : AT ERNAKULAM
.. Opposite Party-1 :
0.S No.287 of 2018

2. Zonal Manager, » ,
Sahar Prime City Ltd., 13, 14, 15 Plaintiff: State Bank of India, Represented by
Shakthi Nagar, E’u‘tg[ Ring Road, its Manager (SARC) RACPC, I*Floor, Vankarath : d'
Banaswadi, Bangaloru-560043. Towers, Palarivattom, Ernakulam-682024 In IanexprESSocom

.. Dpposite Party-2 Defendants 2 and 3:
J. Branch Manager, 1. Sudha Vinod Kumar, W/o Vinod Kumar Nair,
sahara India, Sahara Prime City aged about 50 years, Bindra Complex, Bldg
Ltd., 16, Rameswaram Road, {2nd No.A-9-50. 6" Floor. Hare Krishna Societ
Floor) T. Magar, 0.A-9-50, oor, Hare Krishna Society,
Chennai-500007 Mahakali Caves Road, Andheri East, Mumbai-

... Opposite Party-3 | [400093

In the above Egmmaiﬂt matter you 2. Meera Homes, 19/44, 1%t and 2" Floor, Hill
are summoned to appear first on Road, Aluva Pin-683101 represented by its
17-07-2014 and subsequently about | |y oo ing partner

number of times reasonable
opportunity given and informed To the above named Defendants
through your counsel. So far you | | The above suitis filed by the plaintiff against
have been absented to a_F ﬁﬁar batore | | the defendants for a decree of recovery of
Hon'ble Commission. The Hon'ble money. The defendants above named shall

Commission also ordered to | take summons that the above suit is posted

g%,.hgrguﬁg‘% service of notice on | to 23-06-2022 for your appearance. You are

: - i : directed to appear in person or through counsel
Jr'(él'l Elglg ;Sm F'E::EE Ehuil} 'fsl!i"glé f?‘IILE E on the day mentioned above (23-06-2022) at
ad?uurned data l'l"luf 09-06-2022 | 11 A.M before court failing which you will be
hefore the Hon'ble Commission. thé declared exparte and the suit will be decided
complaint shall be decided ex-parte | | in your absence.
based on the merits of the | Dated this the 03 June 2022

| look at every side

before taking a side.

Inform your opinion with
insightful perspectives.

Complaint. By order
G.M. Shankar, Advocate Renny Augustine ,|
Counsel for Complainant Counsel for the Plaintiff
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RASOOL KHAN HAHIB
KHAN, S/o.Rasool
Khan, b Cgd:
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Periyapattinam, Ramnad
Dt), 233-134-1, Salem
Road, Kailasampalayam,
Tiruchengode Tk, Namakkal
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audflsE b pren Gefl RASOOL
KHAN SAKIBU ALI KHAN
sT6bIm) e pdaLiLIB & Gmetbr.

RASOOL KHAN SHAHIB

KHAN

NAME CHANGE

I, Madheswaran.C, S/o.
Chennakrishnan, Born
on 27.02.1967, Residing
at No.19A, Koneri Chetty
Street, Kumarasamypetti,
Dharmapuri-636701.
shall henceforth be known
as MADHESHWARAN.C
Madheswaran.C
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PRAGADISH HARI KRISHNA
ROHAN, S/O.ELANGOVAN,
mbs Cad: 15/03/1997,
(9ppg emi: PATTUKKOTTAI,
TAMILNADU) NO: 31, SRI
KRISHNA AVENUE, KOVIL
BACK SIDE, VELLALORE,
COIMBATORE-641111,
waaflle audlés@n Bren Gefl
HARIKRISHNAN ELANGOVAN
sT6t1n)] 6w 1pdHLILH & Cmetr.

PRAGADISH HARI KRISHNA

ROHAN
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